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NOTES OF THE REGISTRY

ORDERS OF THE TRIBUNAL

07.02.03

Ld. Counsel for the
nlicant is present, Shri
Dash, Ld, ASC files one
and prays for 4 weeks

to file counter, Heard.,
granted as last chance
ile counter by 21.2.03.

M.Ae 1s disposed of
cordingly.
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21,02,03 5y i

Ld, Counsel for the
Applicant is present., Shri
B. Das, Ld. @SC files one
MA and praying therein 4
weeks time to file counter,
Heard. Since last chance
is already availed by him
no further ¢hance can be
granted.,

Accordingly MA is

rejected. Put up béfore the
Bench for further orders,
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Vrder dated 21.12.2004
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and therefore, the job had been offered to

shri Chhotray Hembram, who has since

joined

the with effe

e

o9 da

ot Erom

A o 3 v A P & <o
oS t LM LO w? » &y ‘; Ge 4N View

- v You o
oL tThe

JLA

and, having not Been controverted by
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